
GOVERNMENT OF ARUNACHAL PRADESH
DEPARTMENT OF TAX, EXCISE & NARCOTICS

ITANACAR

Notification No. 7 612020 State Tax

No. GST/23120 I 7/Vol-II Dated Itanagar the, 241h June, 2020

In exercise of the powers conferred by sub-section (2) of section l of the Arunachar
Pradesh Goods and Services Tax Act, 2o2l (09 of 2020) (hereinafter referred to as the said

Act), the state Government hereby appoints the 30th day of June, 2020, as the date on which
the provisions of sections 16, 132 and Amendment of schedule II of the said Act, shall come

into force.

sd/-
(Kanki Darang)

Commissioner State Tax
Memo No. GST/231201 7Alolll
Copy to: -

Dated Itanagar the, 24th June. 2020

.lyzThe Secretary (Law & Judicial), Govt. of Arunachal Pradesh, Itanagar for information\-/'
please.

2. The Director (Printing), Gort. of Arunachal Pradesh with a request to print 200 copies

in the Extra Ordinary Gazette.

3. Office Copy

GATS
(Kanki Darang)

Commissioner State Tax
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